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diction of courts will also be taken into
account.

Ofticial Language Commission

*1265. Shri D. C. Sharma : Will
the ister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 82 on  the
18th July, 1956 and state:

(a) whether the Language Com-
mission has submitted its report; amnd

(b) if so, its main recommendations?

The Minister in the Ministry of
Home Affairs (Shri Datar): (a) and

(). Yes. Report of the Commission
has been recei and is under considersa-
tion.

Shri D, C. Sharma: May I know
if the Report is unanimous or are there
any minutes of dissent and, if so, how
many ?

Shri Datar: At this stage I would
not like to give any further information.
The hon. Member will kindly wait for
only a short time.

Shri D, C. Sharma: What is the way
of dealing with this Report? May I know
whether the recommendations of the
Report will be considered as such by the
Central ‘Government or they will be sent
to the State Governments for their comments
and then considered by the Central
Government ?

Shri Datart There are two methods,
perhaps alternative methods, of dealing
with this question: one is to refer the
Report to a liamentary committee to
be set up under the provisions of article
344(4) of the Constitution, and the second
one is to publish the Report just now
and then to refer the matter to the parlia-
mentary committee. The Government
are considering these matters,

Shri D. C. Sharma: May I know
when this Report will be published and
placed on the Table of the House?

Shri Datar : At as early a date as
possible.
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Shri Datar: I have said alrcady
that the Government are considering
whether the Report should be placed on
the Table of the House just now or whether
the Report should be submitted to a parlia-
mentary Committee 1o be sct up and then
the Roport and the recommendations of
that committee together to be placed on
the Table of the House. That 13 exactly
the matter which is under consideration.
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Shri Boovaraghasamy: Mayl know
the names of the States whose Members
have objected to Hindi being made as the
official langusge ?

Shri Datar: I cannot answer indirec-
tly what I am not going to answer directly.

Shri Kamath: Is it a fact rthat the
Government have deputed certain officers
to the Soviet Union in this connection,
particularly in order to study the working
of the Russian language as the official
language of that big composite State,
and if so who have been deputed ?

Shri Datamm It is a question of the
past and not now.

Shri Velayudhan: No, no; now.

Shri Datar: I believe that the Commis-
sion themselves had sent their Secretary
to Russia. He has returned already.

Shrimati Tarkeshwarl Sinha: Just
now the hon. Ministe said that the
Report will be published. May I know,
whether in view of the fact that the Com-
mission went round the country and took
evidences whether those evidences will
also be published along with the Report ?

Shri Datar: The whole thing would
be considered—the report and, if necessary,
the evidence also. The whole matter
is under consideration.
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History of Freedom Movement
*1267. Shri Madiah Gowda: Will

the Minister of [Education be
pleased to state:
(a) the progress so far made in the

collection of materials for the History
of the Freedom Movement; and
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(b) the amount so far spent for that
purpise (with the chief break up of the
expenditure) ?

The uty Minister of Education
Dr. M. Das): (a) Almost all the
materials dealing with the first phase upto
1884 have been col.ected and ca
Collection of materials upto 1919 which
is going on is expected to be lete
by Septcmber 1956 and the mate

hird phase i.e. upto 1947 by December,
1956
(b) (i) Establishment (includ-

ing pay of officers &
establishment) . Rs. 2,72,150/10/-

(ii) Allowances,etc.
& office expendi-

ture . . Rs. 97,158/14/6
(iii) Collection of

materials. .+ Rs. 35,247/11/;

ToTAL . Rs. 4,04.557/4/3

Shri Madiah Gowda: May I h:lo'
whether arrangements have also

made to get the material from the vu-lou.
States and if so, may I know which is
the agency employed and how the mater-
fal is being collected ? .

Dr. M. M. Dge: The Board of Editors,
when they came into existence, them-
selves requested the different State Governe=
ments to set up State Committees to help
the Central Board. Now nearly all the
State Governments, with the
of, most probably, Tripura, have estab-
lished these State Committees. Whea
the Board was dissolved the Government
of India requested the provincial Govern-
ments to continuc these State committees
and they arc stili continuing their work.

Shri Madiah Gowda: What is the
estimated cost of the History of Freedom
Movemen

| SR

Mr. Speaker: I am calling Shri Jaipal
Singh.

Shri Jaipal Singh: In regard to part
(a) of the question, may I kaow whacher
all the material in the connection of the
children of the first President of the Indian
National Congress, Shri Ww. C. Bum:rjee.
has been avsilable to the Government?

Dr. M. M. Das: The materials "that
have been collected run to thousands of
ages. Iam notin a position to give in-
me.icn about & particular point

Shri K. K. Basu: Have any person
been authorised to write up the first part
which has been compiled and if so, may
I know the name of that gentleman

Dr. M. M. Das: The queston of
writing the history will be taken up when
all the materials have been collected.





